IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH HYDERABAD.

A

0.A.NO,307 ef 1993,
Between Dated: 28,12.1995, :
S.Shyamsunder ‘e Applicant

And

1. Chairman/Secratary, ISRO, De's, Gevt., ef India, Amntharskhe
Bhavan, New Bell Read, Rangalere,

2. Jeint Secretary, ISRCQ, DO'S, Bangalere,

vee Respendents
Ceunsel fer the Applicant -t 8ri. P.V.Krishmaiah S
Ceunsel fer the Respendents : Sri. N.R.Devaraj, 8r. CGSC. ¥
CORAM: f," :
-

Hen'ble Mr. Justice V.Neeladri Rae, vice Chairman'

Hem'ble Mr. R.Rangarajan, Administrative Member
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learneg counsel} for

.' le

arneag Standirg
Counsgel for '

the respondents,
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ro~~ va¥ Stateq
vvev tne applicant was bromoted te the p

ost of Scientist/
Engineer'sys W.e,f,

30.3,1995, While on that basis |
learneg counsel for the & respondentsg stbmitted that
this C& has become infructuous, it Was stated for the.
applicant tﬁat in view of the De

ptt, of Space SHaAR Centre

1r.No.DR/SE-SF/94 dated 31.3,1995, the applicant may be

permitted to Withdraw this oa viith liberty to make

Tepresentation to the concerned authorities
tion of h

4, Ve perused the letter &ated 31.3.95. We go not

e AD ﬁLated - _J
wish to express anv swin. - ' L
in the said letteg and as we are allowing the arplican

to withdraw this Oa with liberty to file 4 representat®on
[ﬁufﬁo.‘,.,.... V“-OJSU'\-.,I

. 1
W€ are not evepn refering to the respective ccntentiong;w;
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To
1. The
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raised by the counsel in regard to what is stated

in the letter of 31st March, 1995,

5. .In the result, the 02 is dismissed as not Pressed.
But, liberty is given to the applicant if he is so advised,
to make a representation for consideration of his
promotion to Scientist/Engineer Gr.'SF' from a date

earlier to 31,3,1995,

6. CA is ordered accordingly. No costs. o
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ARy DEYTADRI (YLMRELADRI.LRAN) -
" "Dated:The 28th December, 1995 ) \ ’ r
Dictated in the Open Court ééaﬂjﬂl; !
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Chai rman/Secretary, ISRO, De's Govt.of India, B

Anthariskhe Bhavan, New Bell Road, Bangalore-$4.

2. The
3. One
4. One
5. One
6. One

-

pvim.

Joint Secretary, 'ISRO, DO' s, Bangalore-94.
copy toMr.b.V.Krishnaiah, Adfocate, CAf.Hyd
copy to Mr.N.R.Devraj, Sr.CGSC,CAT.Hyd.

copy to Library, CAT.Hyd.,
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IN THE CE#TRAL ADMINISTRATIVE TRIBUNAL
HYLERABAL BENCH AT HYLERARBAD . .

THE HON'BLE MR.JUSTICE V.NEELADRI RAO
VICE CHAIRMAN

‘ AND
THE HON'BLE MR.R.RANGARAJAN : M(A)
Dated: 2% -|) £199&

. . ORDER/JUBEMENT——

-M.A/R.A./C.A.NO.

0.A.No. K01 ,q's .'

-T.A.NO. (w.p.No. )

Admitted and Interim directions
issue

Allowe

Disposeld of with directions

... Dismissed. .
Dismisspd as withdrawn.

 Dismisged for default.

" '0Orde fed/Re jected.
"¢ ~ No order as to costs.
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